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sentation. received by tho Government of 
India, it bas boen decided to produce the 
minimum period of imprisonment of the 
'certifying freedom fighter' from 5 yrs. to 
2 yrs. such certificates are, however, accep-
table only when the area of operation i.e. 
district, of the certifier during the freedom 
struBIIe was the same as tbat of the appli-
cant. This relaxation (reduction of the 
imprisonment of the certifier to 2 years) 
bas been made effective from ] st August, 
1980. No other relaxation in this regard is 
under contemplation of the Government. 

Safety Sea Zone for Ignition Tests 
at Thumba Space Centre 

235. PROF. MADHU DANDAVATE: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether at tbe space centre at 
Thumba in Kera]a, when ignition tests. are 
conducted from the coast, fishing boats are 
occasionaJly found rowinl unsafeJy in the 
lea in the vicinity of tbese tests; 

(b) if so, whether Government would 
declare a definite area in the sea in the 
vicinity of the ignition tests as 'Prohibited' 
area to ensure safety; and 

(c) if so, within what period sucb a pro .. 
hibition will be introduced ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE d: TECHNO-
LOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
BNBRGY. SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. PATIL): (a) to (c). 
When Rocket Launchings are conducted 
from the Tbumba Equatorial Rocket Launch-
inl Station (fERLS) Thumb. in Kerala, 
a standard procedure is followed for clearing 
the ships, fisbinl boats, etc. from the 
danBer zone of specific area, deponding upon 
the type of rocket. This Procedure was 
evolved based on the understandfn. with 
Aaencies such as Director General of Civil 
AviatiOD, Director GeneraJ of Sbipping etc. 
A. Memorandum is sent to aU the concerned 
Asencios, ten days before tbe Jaunch date, 
and. based OD this, the MercaQtile Marine 
Department broadcasts tbe daager area 
warning attoast two to three times a day 
tilt the date of launching. 'the fishermen 
are also alerted by the State Pisheries and 

. Reveauo Deparfrnents.· 'Further, a Patrol 

boat of ISRO also surveys the danaer zone 
prior to lunch to clear aU fishing boats, e,c. 
from the danger zone. 

[Translation] 
Maoufalcture of Illegal ArfDJ ID U.P. 

236. DR. CHANDRA SHEKHAR 
TRIP ATHI: Will the Minister of HOMB 
AFFAIRS be pleased to state: 

(a) whether it is a fact that illegal arms 
are being manufactured OD a large scale 
in Varanasi district and eastern districts 
of U.P. ; 

(b) if so, whether Government have 
taken any stringent action so far in this 
regard; 

(c) whether some arrests have also bcaIa 
made in this regard; and 

(d) if no arrests have been made, the 
measures proposed to be taken by the 
Government to check it ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS AND IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI ARIF 
MOHAMMAD KHAN): (a) to (d). The 
information is beina collected from the 
State Government and will be laid on tho 
Table of the House. 

[English] 

Shortage of Trained Personnel for North-
Eastern Region 

238. SHRI CHINTA MOHAN : Will 
tbe Minister of PLANNING be pleased to 
state ~ 

(a) whether shortage of personnel with 
good training in North-Eastern reaioD i. 
creating serious problems of management 
and slowing down of development; 

(b) wbether Government have any plans 
for advanced manpower development PfO-
grammes; 

(c) If so, details thereo' and the correc-
tive steps proposed to fill any laps ; aDd 

(d) whether OavertUDeDt .m revi_ tbe 
situation for N,ortb Sattern fCIiOO ... all 
oth~ t~adiCJ~nally backward reliOD~~~OUPS 1 
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THB MINISTER OF STA TB IN THE 
MINISTRY OF PLANNING (SHRI K.R. 
NARAYANA N):(a) to (c). The Government 
ia aware of the inadequacy of trained 
personnel in various fields in the North 
Bastera Region. Bffort! are beina made to 
improve the position of skilled and semi. 
skilled manpower in the region under the 
plans of North Eastern Council (NEq and 
States/Union Territories of tbe North Bastern 
.Relion. Based on an assessment of the 
availabilJty aDd demand of technical man· 
power made by the Institute of AppJied 
Manpower Research, New Delhi in 1978 and 
some other proposals of the Expert Commi-
ttee set up by tbe NEC, the NEC has taken 
steps in addition to the States' efforts, for 
manpower development within the region 
for the speedy development in tbe following 
tour ways: 

(i) Sponsoring of students from this 
realon for various undergraduate, 
post-graduate and Ph. D. studies 
in agriculture and allied subjects 
and grant of stipend etc. in selected 
engineering courses ; 

(Ii) Sponsoring of in service personnel 
for Short-duration specialised 
courses including executive develop. 
ment and management development 
programmes. 

-(iii) Expanding and strengthening exis-
ting technical Institutions in the 
region; and 

(iv) Setting up of new technical institu-
tions in the region. 

The NBC incurred an expenditure of Rs. 
22.70 crores during the Sixth Plan on man-
power development. 

(d) Two Working Groups, one for the 
development of North Eastern Region and 
the other on manpower requirements and 
shortages in bill/tribal areas were set up by 
the Planning Commission for the Seventh 
Five Year Plan. These working groups have 
reviewed the manpower position. 

Black Box of Air Jodi • .Jumbo 

239. SHRI KALI PRASAD PANDBY: 
Will tbe Minister of TOURISM AND 
CIVn. AVIATION be pleased to state: 

<a> wbother tho black bo~ qf *he .e\fr 

India Jumbo which crasbed into the Atlantic 
Ocean bas since been found ; and 

(b) whetber the data collected therein 
baa since been analysed ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT) : (a) 
Yes, Sir. 

(b) The data contained in the Cockpit 
Voice Recorder and Flight Data Recorder 
are in the process of being analysed. 

President Alseot to Bill Passed by 
Maharashtra Legislature 

240. DR. A.K. PATEL: 
SHRI C. JANGA REDDY 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether the 'HOUSe Rent Allowance 
Bill, ~4  passed by the Maharashtra Legis-
lature has not received President's assent 
even after the lapse of one and a half year; 

(b) if so, the reasons therefor; 

(c) whether the bill provides that each 
industrial unit of the State shall arrange for 
accommodation for its employees and 
whether the Union Government bave an 
apprehension of its repurcusston on Central 
Industrial Units ; 

(d) the number of workers likely to be 
benefited in case sucb a law is implemented 
in each State and Union Territory; and 

(e) the facts and future plan in this 
regard? 

THE MINISTER OF STATE IN THB 
MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS AND IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
ARIF MOHAMMAD KHAN) : (a) The 
Bill as passed by the State Lelislature was 
received in this Ministry on 11.S.1984 for 
obtaining the assent of the President. The 
BiU bas not yet received the assent of the 
President. 

(b) The provisions or tbe Bill are beiDl 
examiDed in CODsultatioQ with tho CODCOI"Dod 
administrative Mlnlstriel and the State 
Oovtr l~t, 




